How to Upload Judgements for
Promotional Examination by Judicial
Officers under Zone of Consideration.

1 Navigate to pis.calcuttahighcourt.gov.in

2  Click "Login" after giving your user credentials
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3  Click "Promotion"

Notice / Circular
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4 Click "Upload / View Judgements
for Evaluation”
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5 Select "Promotional Examination" from the dropdown menu.

& pis.calcuttahighd

»se Promotional Examination

= . S
Promotional Examination ‘ Sblect an option. . .

Select an option. . .

Promotion from CJ(SD) / ACJM / CJM to ADJ(FTC) for the year 2023

6  "General Instructions" will be shown. Read carefully, and Click "I Agree'
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its submitted not in compliance with the notification. Ignore that input field
required.

Judgements can be viewed in the same screen after uploading at least
'ment.

Judgements can be deleted till the last date of uploading judgements
1 in the notification.

field for Explanatory Note (if any) can be modified till the last date of
| judgements mentioned in the notification.
ast date of uploading judgements, you can only view your uploaded
its. No modification in the uploaded judgements after the due date is
1.
ifficulty in uploading judgements, you may reach the Help-Desk of PIS over
Jis.calcuttahighcourt@gmail.com
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Fillup all the input fields, and Click "UPLOAD JUDGEMENT". Same needs to be
repeated for your all judgements.

‘MENTS (Max 10 Judgements are to be uploaded | Already 0 Judgement(s) uploaded)

ase| gL v *Case Type *Case No. *Case R
TITLE SUIT 20 2020
*Date of Judgement *Choose Judgement File (PDF | Max File Size 3 MB)
234122020 31-12-2022 Choose file | 125968335 (1).pdf

UPLOAD JUDGEMENT

iote (if any) for judgements submitted not in compliance with the notification

8 At the bottom of the same page, under "Already Uploaded Judgements", you will
find your uploaded judgements so far. You may "VIEW" individual judgements.
Click "DELETE" if you want to delete any specific judgement.
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9 There is an input field "Explanatory note (if any) for judgements submitted not in
compliance with the notification". Write explanatory note, and Click "Save
Explanatory Note". Ignore this input field if it is not required.



